
02.11.2017           J-1        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

02.11.2017
      COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M.

1. W.P.(C) 6719/2017 M/S MOHAN DAS V. RAJANI VARUN PATHAK
VS. NHAI MADHU SWETA

2. W.P.(C) 6720/2017 M/S MOHAN DAS V. RAJANI VARUN PATHAK
VS. NHAI MADHU SWETA

      COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

1. W.P.(C) 5515/2015 AZAD @ ANAND SINGH & ORS. SANJAY PARIKH, YEESHU JAIN
VS. GNCTD & ORS. ANUSUYA SALWAN

2. W.P.(C) 7143/2015 KHAZAN SINGH & ORS. SANJAY PARIKH, YEESHU JAIN
VS. GNCTD & ORS. ANUSUYA SALWAN

COURT NO.36  
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 2.15 P.M.

1. CRL.A 828/2017 DILIP KUMAR SONIKA TYAGI 
VS. STATE RAJNI GUPTA



02.11.2017           J-2        FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

1. CM(M) 760/2016 PUNJAB NATIONAL BANK NISHI CHAUDHARY 
   CM APPL. 26681/2016 VS. MS. BHARTI SEHGAL RAKESH MUKHIJA, M.MIGLANI

AND ANR. GAURAV MIGLANI

COURT NO.12
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

1. W.P.(C) 17326/2004 D.T.C. PURVESH BUTTAN
VS. CHANDER SINGH FAHAD IMTIAZ

2. W.P.(C) 17474/2004 CENTRAL SECRETARIAT CLUB SATYA NARAYAN VASHISHTH
   CM APPL. 13101/2004 VS. GEETAM SINGH MEENA KUMAR, ANUJ AGGARWAL

3. W.P.(C) 19106/2005 GEETAM SINGH ANUJ AGGARWAL
VS. CENTRAL SECRETARIAT CLUB SATYA NARAYAN VASHISHTH

 MEENA KUMAR

    HIGH COURT OF DELHI                            
    1ST NOVEMBER,2017                              REGISTRAR (LISTING)
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